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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 911 OF 2022 

(I.A No. 16/2023, I.A No. 9/2024) 

NGT Bar Association (substituted for original 

applicants Prof. Dr. Sangeev Bagai & Ors.) 

Versus 

Department of Environment GNCTD & Ors. 

WITH 

Original Application No. 168/2024 

Kapil Dev & Ors. 

Versus 

State of Punjab through The Chief Secretary & Ors, 

... Applicant 

. .. Respondents 

.... Applicants 

... Respondents 

RESPONSE ON BEHALF OF THE CENTRAL POLLUTION CONTROL BOARD 

(CPCB) 

1. That, in the matter ofHon'ble NGT Original Application No. 911/2022 (I.A No.

l 6/2023, I.A No. 9/2024) titled NGT Bar Association (substituted for original

applicants Prof. Dr. Sanjeev Bagai & Ors.) Versus Department of Environment 

GNCTD & Ors. WITH Original Application No. 168/2024 titled Kapil Dev & 

Ors. Versus State of Punjab through the Chief Secretary & Ors., directions issued 

c.. by Hon'ble NGT vide Order dated 26.03.2025 related to CPCB are as follows:
Govt. ol \ndi� 1· ;

Area-Oe\hl {NvR) 0 I 
Regd. No. 16f/86 • "3. In view of the recommendations made in the report we consider it

r ,i:.----- t":.Q--, • appropriate to seek response of MoEF&CC, CPCB and other respondents. 
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., BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRJNCIP AL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 911 OF 2022 

(I.A No. 16/2023, I.A No. 9/2024) 

NGT Bar Association (substituted for original 
applicants Prof. Dr. Sangeev Bagai & Ors.) 

Versus 

Department of Environment GNCTD & Ors. 

WITH 

Original Application No. 168/2024 

Kapil Dev & Ors. 

Versus 

State of Punjab through The Chief Secretary & Ors, 

AFFIDAVIT 

... Applicant 

.. .Respondents 

. ... Applicants 

... Respondents 

I, Sharandeep Singh, Scientist 'E', having office at the Delhi, Central Pollution 

Control Board, Parivesh Bhawan, East Arjun Nagar, Delhi, do hereby solemnly 

affirm and sincerely state on oath as follows: 

1. That, I, the deponent herein is well conversant with the facts and circumstances
of the present case on the basis of the information derived from the official

records, and hence, I am competent to verify, sign and swear this affidavit on

behalf of the Respondent CPCB.

4068



5

             

               

           

               

          

 

 
     

     
    
    

    
     

     
    

    
               

                 

            

 

    

 

     
     

      
    
   

      
     

     

4069


